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above price control, charged 17 per cent to 
20 per cent higher than the prices allowed 
under the control scheme; and 

<eJ if so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : (a) While production of coUon 
toxtiles was being regulated under tho COllon 
Textiles (Control) Order, 1948, there was no 
price control on coUon textiles on statu-
tory basis from September 1960 to October 
1964. 

(b) Yes, Sir. 

(c) to (e). In the absence of statutory 
price control, the question of Central 
Government launching prosecution against 
any party alleged to have charged higher 
prices of cloth did not arise. However, 
certain aspects of this matter are at present 
before a Court of Law. 

Permit for Import of Wool issued to 
Hlmacbal Pradesh Government 

5807. SHRI S. A. AGADI: Will the 
Minister of FOREIGN TRADE AND 
SUPPLY be pleased to stato: 

(a) whether it is a fact that a permit 
for import of wool was issued to the 
Himachal Pradesh Government by the 
Textile Commissioner, Bombay ; 

(b) if so, the quantity of Wool, worsted 
weaving yarn and hosiery yarn imported 
on various occasions since 1967-68 ; 

(c) whethilr the quantity of wool so 
imported was subsequonUy allowed to be 
trallllhipped to Punjab : 

(d) if so, the grounds on which the wool 
was permitted to be imported by the Hima-
chal Pradesh Industries Department for 
weaving and hosiery units; 

(e) the circumstances which prompted 
. Government to change the stipulated con-
dhioDS ; 

(f) whether the Textile Commissioner, 

Bombay was consulted b!fore the relaxation 
of these conditions ; and 

(g) whether this relaxation after the 
issue of permit is in conSOJance with the. 
regulations for the import of raw materials 
laid down by Government ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : (a) An allocation of Rs. 12.5 
lakhs worth of imported wool was made by 
the Central Government to the Himachal 
Pradesh Government for the period April-
September 1968. This quota was to be 
distributed to hand looms in Himachal Pra-
desh which had previously been using 
imported wool. The permit was not for 
import of wool by the Industries Depart-
ment of Himachal Pradesh Government but 
for its allocation out of wool imported 
through the State Trading Corporation who 
import all wool required in the country since 
its canalisation in November 1967. 

(b) Imports of worsted weaving yarn 
and hosiery yam are not allowed. No 
quantity of wool allocated has so far b.en 
delivered to the Government of Himachal 
Pradesh. 

(c) to (g). Do not arise. 

Tariff COIIce5sionl by European Common 
Market 

5808. SHRI HIMATSINGKA: Will 
tho Minister of FOREIGN TRADE AND 
SUPPLY be pleased to state: 

(a) whether only fresh moves had been 
made during the last 6 months to secure 
concessions in tariffs from the European 
Common Market for safe-guarding and 
securing interest of Indian exports to Euro-
pean Common Market ; and 

(b) if so, the particular items in respect 
of which such concessions were sought and 
to what extent and the response of the 
E.C.M thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : (a) and (b). The Government 
of India have been makins· requests on a 
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continuous bask to the E. E. C. for 
reduction/elimination of tariff and non-
tariff barriers on items of particular export 
interest to India. 

Besides the continuance of tariff suspen-
sion measures to several Indian products, 
the Community has announced recently the 
suspension of customs duty on unground 
pepper (for non-industrial purposes) from 
17 per cent to 10 per cent and on ungrGund 
pepper (for Industrial purposes) from 17% 
to O. 

Discussions are currently taking place 
on jute goods, colr products and selected 
handicrafts. 
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NatiolUll Salellite for Communlcatloas 
aad TeIe,ision System 

SIlO. SHRI K. N. PANDEY: 
SHRI V. NARASIMHA RAO: 

Will the PRIME MINISTER be pleased 
to stale : 

(al whether any progress has been made 
for selling up of the National Satellite for 
Communication and Television system ; 

(b) wbether the Experts Committee bas 
finalised its report in this context; and 

(C) if so, the details thereof? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY AND MINISTER 
OF PLANNING (SHRIMA TI INDIRA 
GANDHI) : (a) to (e). The Study Group 
on National Satellite for communication and 
Television bas submitted an Interim Report 
which is still under discussion and study. 

Imporl of SYOlbetJc Fibre and StaiDIes. 
Steel uteosns from Nepal 

S8Il. SHRI K. N. PANDEY: Will 
the Minister of FOREIGN TRADE AND 
SUPPLY be pleased to state the steps taken 
10 limit tbe imports of synthetic fibre and 
Stainless Sleel utensils from Nepal? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : As a result of the discussions 




